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Present : Hon'bl a 1r.ustjce S.N.Mallick, Vica-.Chairman 

Hon'b].e Mr..P.Stngh, Administrative Member 

SWAPAN KR. BHRA 
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UNION OF INDIA & ORS. 

FrthB applicant : Mr.',11*M*Roychoudhuryp counsel 

For the respondents: None 

He ard on I 10,12 .99 	 Order on : 10, 12, 99 

GRDER 

Heard 'r.M.!1.Roychoudhury, id, c ounsel appearing 

for the applicant. It is submtttád by him that he could not attend 

the Court on the data of hearing t,e, on 267,99 when the OA was 

dismissed for d&'ault due to his illness. Under such circumstances 

the MAts allowed, The order of dismissal of the OA passed on 

26.7.99 is set aside and the OA berestored toits origin9j file 

and numbe'r and be listed for hearing on 6,4.2000, lr.Rochoudhury 

is directed to.serve floticeupn the respondents along with the copy 

of this order. 
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